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(Fourth LoIt Sabba) 
I, the Chairman of the C.ommitt~ on Private Mell1~n' Bills and Reliolutions. having 

been authorised by the Comlllilt~, present on their behalf this their Twenty-sixth 
Report. 

2. The C.ommitl~ met on the 1st April. 1968 to ronsider allotment of time to tht' 
Rnolutioos set down in the List of Business for Friday, the 5th April, 1968. 

~. The Members whose Resolutions had bt'en included in the List of Business for the 
5th April, 1968 had been invited to present their views on the Resolutions before the 
Committee. Sarvashri Mohan Swarup and S. Xavier ,lUended the sitting. 

<t. The Committee rewmmend the allocation of time as follows:-
(I) Resolution rega:-ding Trade in foodgrains. 
(2) Resolution regarding Mo\'ement of foodgrains. 
(3) Resolution regarding Reorganisation of Planning 

1 hour. 
1 hour. 

Ii houn, Commission. 
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